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proposal for creation of additional ad­
ministrative po&ts has not been made 
at the cost ol the scientific support 
required by the Institute The admi­
nistrative posts are essential to give 
administrative support to the scienti­
sts so that th»\r research prog­
rammes are earned out with efficien­
cy and speed

Exorbitant Rents

*280 SHRI R KOLANTHAIVELU 
■Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE- 
HABILITAIOTN be pleased to state

(a) whethei Government are aware 
of the sky high rents charged for 
he uses m urban centres making it 
impossible for t o mnon man to have a 
roof above hi«? head,

(bj particulais of anv plan for rent 
control and

(c) particulars of any plan to cons 
truct barracks oi doimitones for re­
lieving the common man of his strug­
gle for accommodation at reasonable
Tates7

THE MINISTER OF W ORKS  
AND HOUSING AND SUPPLY
AND REHABILITATION (SHRI
SIKANDAR BAKHT) (a) and (b) 
Rent control is a State subject Most 
of the States have Rent Control Le 
pislation to have a check on tho 
rents

(c) Housing schemes like Low In­
come Group Housng Scheme Middle 
Income Group Housing Scheme Ren­
tal Housing Scheme for State Gm 
einment employees etc hive ben 
formulated by the Central Govern 
ment for implementation by the State 
Governments with a view to help the 
common man in his struggle for ac­
commodation at reasonable rates

Central Assistance to States lor Irrifar 
Hon Projects ^

*281 SHRI PARMANAND GO- 
VINDJIWALA Will the Minister of 
AGRICULTURE AND IRRIGATION 
be pleased to lay a statement show­
ing

(a) how much central advance plan 
assistance is provided to the States 
during the years 1975-76, 1976-77 and 
1977 78 in respect of irrigation project*,.

(b) whether it is a fact that the 
State of MP has received minimum, 
central aid in comparison to the other 
States m this respect

(c) whether it is also a fact that 
most of the irrigation projects of 
State are interstate projects and the 
whole countij is, being benefited by 
these projects and

(d) in view of the above fact whether 
the Government are considering to t ike 
entire financial responsibility of such 
inter State Projects?

THE MINISTER OF AGRICUL 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA) (a) 
and (b) Advance Plan assistance 
provided to the States to accelerate 
the progress of selected lirigation 
projects dunng 1975-76 1 976-77 and 
1977-78 is given in the all iched State­
ment

Advance Plan assistance is provid­
ed for selected projects after assess­
ing the requirement of funds in ad­
dition to the States’ own outlays to 
ensure speedv execution taking into 
account the capability of the States 
to spend the additional outlays use­
fully and possibility for accelerating 
realisation of benefits from the pro­
ject

(c) Most of the major and medium 
irrigation projects under construction 
in Madhya Pradesh, benefit areas m . 
the States There is only one on-going 
inter-State project, viz., Chambal
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Project, which is being jointly exe­
cuted with Rajasthan. Against the 
total anticipated expenditure of Rs. 
74.44 crores on Major/Medium Irri­
gation Projects in 1977-78, the likely 
expenditure on Chambal Project is 
Rs. 6.28 crores. Work on Raj ghat 
Project on the Betwa, a joint 
venture of Madhya Pradesh and 
Uttar Pradesh, to be executed by the 
Betwa River Board and the Bansagar 
Project on the Sone, benefits of which

will be shared by Madhya Pradesh, 
Bihar and Uttar Pradesh, to be exe­
cuted under the control of the Bansa­
gar Control Board, will be taken up 
during 1978-79.

(d) Irrigation is a State subject 
and irrigation projects are financed 
by the State Governments. There is 
no proposal to take over financial res­
ponsibility in rescect of execution of 
inter-State irrigation projects.

Statement

Additional outlay (Advance Plan assistance fo r major and medium irrigation projtcls during 
1975-76 to 1977-7^

(Rs.

Sta.

1976*77
1975-76 Amount Major/ 

actually M< diutn 
1 cl< ascd (As sanctioned)

Andhra Praumi 5 0 0 0 -7 5 3 .0 0

Bihar 3  00 7 . 2 0 -

Gujarat 7 3  on II.OO>

Haryana 6  50 6 .o n

Himachal Pradesh 0  5 0

Jammu &  Kashmir 0  75

Karnataka . 3 -5f> 1 1 .0 0 2 . 0 0

Kerala . 2 . IO 5 w* 1 .oo -

Madhya Pradesh 
' *  W i f i  

M  tharashtra

i -75 1 1 . 0 0 2 . o a

1 5 .0 0 a . 0 0

Orissa 2  00 4 00 1 . 0 0

8 oo

Rajasthan T on 7 3 0

Nil

Uttar Pradesh 8 .0 0 6 .5 0

0 .5 0 •j.OO 0 50

T ot a l 5 5 -80 39 -90 10 0 .0 0 9 .0 0




